5 Re. hijacking of

SHRI SURESH KALMADI: * *

MR DEPUTY cHAIRMAN: Please
don't record him, One thing I would
like to make clear here. Please take
yvour geats. Please heap me first, Mr
Radhakrishna. I want fp make it
clear that once a Spe:ial Mention hag
been disallowed, there must Lz some
special reaspn for accepting i, To
Tegrgat it ovep every day for p month
or sevel-days is not going to help.
Because yoy o*ve going to repeat the
same thing, I am igot going to accept
this. I have not aceepted this thing
[ told him also, “if ydey bring somea
other matter, I will alllpw it”. T did
not say that T will not afllow you. But
I canont allow you agoain the game
thing ence it ig rejectefd. Tt ig expect-
cd that you will /cé,':‘fve some {fresh
material. I have ) allowed today so
many people toh make Special Men-
tions whatever inay be the subject
matter,

SHRI M. S. GURUPADASWAMY:
Anothey matter, £5ir. There are vari-
oug rumours floating amon, Members
of Parliament.... =

MR, DEPUTY CHAIRMAN; This
is not a House meant for rumours. T
canont allow this to go onp record,
Rumours will not be recorded.

SHRI M. S. GURUPADASWAMY:

Sir, after hearing me you pass the
order

MR. DEPUTY CHAIRMAN: Let us
hear what js the rumour. But please
lon’t record. This is not a Houge to
bring in rumours,

SHRI LAL K. ADVANI (Madhys
Pradesh): That is pre-censorship.

SHRI M. S. GURUPADASWAMY:
I do not mind if you eensor me.

MR_ DEPUTY CHAIRMAN: But I
Uso expect that you will not spread
rumours in the House at leasi, (I'n-
terruptions).

**Not recorded.
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SEVERAL HON. MEMBERS; We
are not interested in rumours.

SHRI M. S. GURUPADASWAMY:
I would like to leave out the rumour
part. I would like to know, Sir, whe-
ther this session i going t, be the
last session.

MR. DEPUTY CHAIRMAN; No-
body ca, reply to this. You know,
this House is a permanent House.

SHRIM. S. GURUPADASWAMY:
I want to know whether it is going
to be th, last session before the Lok
Sabha election

MR. DEPUTY CHAIRMAN: What
doe; it (matter?

REFERENCE TO THE
CONVENING

OF ANDHRA PRADESH
ASSEMBLY

SHRI PUTTAPAGA RADHAKRI-
SHNAN  (Andhra  Pradesh); The
other day when the discussion was
going on, on the Andhra Pradesh
affairs, the hon. Prime Minister assur-
ed the House that the Assembly would
be convene” earlier than the date the
ex-Governor had given to the Chief
Minister. And (0 many othe, things
have happened.

MR DEPUTY CHAIRMAN: Let us
see. The new Governor is going.

SHRI SURESH KALMADI (Maha-
rashtra): Mrs. Gandhi gave an assur-
ance on the floor of the House.

MR. DEPUTY CHAIRMAN; Better
you go to Andhra Pradesh and ask
the question.

REFERENCE To THE HIJACKING
OF INDIAN ADELINES PLANE .

SHRI LAL K. ADVANI (Madhya
Pradesh): Mr. Deputy Chairman,
I am happy that Mr. Khursheed Alam
Khan is here.

The nation heaved a sigh of relief
yesterday when the passengers and
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[Shri Lal K. Advani]
the plane hijacked, come back home
yesterday evening. But this House
should be informed fully both in res-
pect pf the security arrangements,
what went wrong at Chandigarh, nnd
what action has been taken in res-
pect of tbe earlier cases*. I am sure
th, Minister wiH tell me that an en-
quiry has been ordered. But an en-
quiry was ordered in the earlier caseg
also, and certain steps must have been
takn after all. Why is it, neverthe-
less, that this hijacking from Chandi-
garh took place? How could seven
persons sneak through the security
arrangements and hijack the plane?

And the second aspect about which
I would like th, Minister to inform
Parliament is; What were the nego-
tiations that went on at Dubai? What
was the attitude of tlie Pakistan Gov-
ernment when the plane was at
Lahore and Karachi? Ar, we, as the
Government of India, committed to
any of the agreements that have been
made there, or is it only a bilateral
Agreement between the Dubai autho-
rities and th, hijackers? I for one
feel that the persons hy committed
crimes of this nature should be salu-
tarily and effectively punished, and
they should not be given an easy pas-
sage to other States. In this respect,
the press reports, however, say that
the hijackers surrendered on the
ground, on the condition, that they
would be given a free passage. Is the
Government of India committed to
this? And if it is not, what is the
Government of India doing to pursue
this case and to ensure that the hijac-
kers are punished?

SHRI VISHWA BANDHU GUPTA
(Delhi): The newspapers report that
a pistol was given to the hijackers at
Lahore by Pakistan.

*SHRI SUKOMAL SEN (West Ben-
gal): Sir.........

MR. DEPUTY CHAIRMAN': On the
same subject?

SHRI SUKOMAL SEN: I have to
make another point.
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SHR SUKOMAY, “SEN: Hijacking of

two Indian aircrafis has taken place
within a gap of g few days. Every-
body is questioning. the safety, whe-
ther travelling by the Indian Airlines
ig at all safe. So, to, make the position
very clear, 1 think' the Government
ghould make a statement. As Parlia-
ment will be in sersion up to the 29th
of this month, we have enough time
The Minister car tell us what safety
measures have b:en {aken for passen-
gers before hijucking takes place.

oft o Ko WA A AT H wg
eSS v 2 M - T W T

sff grmwels @ wF @Wa g7
AIYHT YETTaT 2, o4 T 0 wm
mma uT afag 1 qaz A g
i |

SHRI SUKOMAL SEN: This time
the ordeal was graver. So, we should
be allowed time to discuss this affair
after the Minister makes his state-
ment ort' the whole thing.
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MR. DEPUTY CHAIRMAN: Mr,
Kalmadi, this is mot the way to make
a special mention. I am very sad. By
raising your hantd you cannot attract
the gttention of tae Chair. I will not
allow you please, Mr, Khurshed Alam
Khan, would you like to say anything?

SHRI SURESH ITALMADI (Maha-
rashtra): Sir, what {s this? How you
cannot allow me to raake special men-
tion on this issue?  (Interruptions).

MR, DEPUTY CHAIRMAN: I ean
cantrol the House, Don't werry.

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI KHUR-
SHED ALAM KHAN): Sir, 1 share
the anxiety of the hon. Members of
this House. Therefore, I have decided
to make a comprehensive statement
in the afternoon.

MR. DEPUTY CHAIRMAN: Now,
we ghall take up special mentions.
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j THE MINISTER OF STATE IN
\ THE MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAO):
Sir, I have heard from the Opposition
benche, that democracy has been
murdered in Andhra Pradesh.

MR. DEPUTY CHAIRMAN: Leave
that point.

SHRI PATTABHi RAMA RAO: Sir,
please hear my views. I am a very
humble member from Andhra Pra-
desh.

SHRI SURESH KALMADI; Sir,
you have not allowed thg Opposition
to speak on this issue, how can you
allow him to jpeak?

SHRI PATTABHI RAMA RAO; Sir,
please hear ™-

MR. DEPUTY CHAIRMAN. Leave
it. Unnecessarily they will interrupt.

SHRi PATTABHI RAMA RAO: I
am not bothered about them. Sir, I
have never heard in the history of
politics that MLAs are imprisoned in
some State. They should all be re-
leased. They cannot b, put in the
jails.

MR. DEPUTY CHAIRMAN; Now,
we ghall take up special mentions.
Mr. J K. Jain.
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